U--""' CHSTOMS, EXCISE & SERVICE. TAX APFELLATE TRINMLGMNAL
OLN RED BUILDING, 3M.CMarpCIVIL LINES, ALLA IABAILY

Lraded: 300553014
To
Appetlant 65 per address in 1uble below
Respandent as per address in table below

Final Order No. A 7019372416 DRE& MO 7015472036 dated | 105 2
[ dicecied to tansmit herowith 2 centitied copy af aider passed Sy the Tribunal under seetion. 35-071) ef i
Central Exeise and fuf Aci, 1944, b ) __f_'f""'

Pt

_.F"‘j;:'

A sélt. Hegistrar
Application Appeal Maoe and Addsess of Appellum

STAESCT0TTH20 L6 STHSITN22015 COMMISEIONER OF CENTRAL

EXRCISE, LUCKNOW
Toh, ASHOE MARG, BUCKROW

DROCH.Y'S CATRRING SERVICES PVT

_ LT
I:ii‘;;“* and f“i‘l““ 3257, VISHWAS KHAND
o kesponaent GOMT1 NAGAR, LUCKNOW

Otier Appellunls aed Responidents as per AOTER1ITE
Copy To
AAdvocare(s) ! Consuliantts

4 Bar Associattomn, CEETAT .-'ﬂ.,E:MMHM_‘.r

& Dipector Publicidions, Cusloms, 1ixeise. TR Estam, et

& Mis Uentny Pub]learions Pyt L, [5E2-00, Tvhishn Citrmah Morg, Mew Pelhe-d

7 Company Law lostitute of adia i, 16d., Ha 2 gald na $h1, Vuillgracam Stecel, T, Magor, Shennus- 17
& Tasamann Allied Service 1"t [, 5932, New Bohiak Road, Wow Dialtsi-1 B{HHES

O Py Servit Tax Cnling Pt Com fror. Ltd,, 5 A, Iscon Mall, Batellite e, Abamedalad-13

W LAWORUX Advisers Pet Lid, LAV Hoose, 1-3, Seetar- [0, Faridsbad 121003 {1farvana)

U TaslediaOaline cam By, 1al, Zod Floar, Vasant Accade, Vesant ¥uni, Wew Delhi - 110070

1% Mack Professivaal Services Pvi, Lid, 108, Everost Block, Adiya linclave, Hyderabad - 38
13 The ICEAT society, 37, Hagarjuna HillPanfaputta Hyder s S D00RL
pe.

HCDR L& CffceCopy 16 Guard File, N
1735 RNOWLERGT PROCESSING PAVT [.'['1}['['.#;MM;"‘;NJ\GEMti!-i'l'lNi][L‘Jﬁ.Cf}M] __"5:::""
Assit, Hopistear

Repivaul Hench, Atlahabad
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IN THE CUSTOMS, EXCISE AND SERVICE TAX APPELLATE TRIBUNAL,
REGIONAL BENCH : ALLAHABAD

MA-Z0176/16
£ 5,7, Appeal No,50702/15

Arising out of O/A No 228-ST/APPL-LKOJLKOD/2014 dated (03.11.2014
passad by Commr, {Appeals) of Central Excise, Customs & S5.Tax,
Lueckrow.

For approval and signatoure:

HRON'BLE MR, ANIL CHOUDHARY, MEMBER {(JUDICIAL)
HON'BLE ME. ANIL G. SHAHKKARWAR, MEMBER [TECHNICAL)

1. wWhether Press Reporlers may be sllowed 1o see
the Order for publication as per Rule 27 of the
CESTAT (Frocedure) Rubes, 19827 ' N

£, Whether it should be released ander Rule 27 of the
CESTAT {Procedure) Rules, 1982 for publicatian
in any sUtharitative repart or not? T Yes

- Whether His Lordship wishes to see the Fair copy
of the Ordoer? P Seen

al

4, Whether Order is to be Circufated Lo the Daeparlmental
Althorities? D eg J& A =

Commissioner of Cantral Excise & 5. Tax, Lucknow
LAPPELLANT(S)

YERSUS
M/s Drooly's Catering Services Pyt Ltd.

RESPONDENT (5)
APPEARANCE

Shri Rajeev Ranjan, Joint Commr. {(D.R.) for the Department
Mone for the Respondent (5)

CORAM:

MONWEBLE MR. ANIL CHOUDHARY, MEMBER {JUDICIAL)Y
HON'BLE MR. ANIL G. SHAKKARWAR, MEMBER (TECHNICAL)

é_ﬁ
ok
i

DATE OF HEARING & PRONQUNCEMENT ; 1%, 05, 2016

Cwed orperno. 70192 2 01é

Pise ORDER Nbo. 7o ;5‘1ff/1@fé




)

ST Appeal No 30702705

Pey Mr. Anil Choudhary

Heard the I.A.R. for Revenue. Appeal i disposed off as
withdrawn, as prayved in E/MANG.70176/16, without entering into
merits. MA, also stands disposed off,

{Pronounced in the open Court)

e nA

' . ﬂ\l L / ..... . e mam e (I-" 7if___.....__'_':-;—n
. Lo ' i -_H_.f__
{Anil G. Shalkairwar) {Anil Choudhary}
Member (Technical) Member {Judicial)
ram
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